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PRESIDENTS SECRETARIAT
New Delhi, the 26th January 1977

No 29-Prcs/77.—The President is pleased to approve
the award of Param Vishisht Seva Medal to the undermen-
tioned personnel foi distinguished service of the most excep-
tional order .—•

1. Lt. Gen, Puthiya Vectil Ramchandran (MR 264), Army
Medical Corps

2 Lt Gen Som Dev Gupta (IC 579), Artillery
3 Lt Gen. Madan Mohun Lai Chhabra (IC 3915),

AVSM, EME.
4, Lt Gen. Eric Alcxan der Va9 (IC 722), Infantry
5. Lt Gen Anand Naram Mathur, (TC 1446), Signals.
6 Lt, Gen Jaswant Singh (IC 604), VSM, Infantry
7 Vice Admiral Ronald Lynsdae Pereira, AVSM, (00018-

R), Indian Navy
8 Vrce Admiral Rustom Khushro Shapoorjec Ghandhi,

Vr C , (00021-Y), Tndian Navy
9 Air Marshal Anand Ramdas Pandit, AVSM, DFC

(1707), Flying (Pilot),
10 Air Marshal Gian Dev Sharma, AVSM, (1742), Fly-

ing (Pilot).
11, Ma), GeD Lok Nath Budhraja (MR 315), AVSM,

Aimy Medical Corps, (Retd ).
12, Maj Gen. Jaswant Mayadas (IC 2145), Signals,
13, Mai Gen Kunwar Surendra Singh (IC 608), AVSM,

MC, Artillery.
14, Maj Gen. Sardul Singh Sandhu (IC 1800), Army

Ordnance Corps
15, Maj, Gen. Sushil Kumar (IC 2362), Infantry
16 Maj, Gen Krishan Kumar Tewari (IC 520), AVSM,

Signals (Retd.),
17 Surgeon Bear Admiral De Rosario Faust Pinto.

AVSM, (75001-F), Indian. Navy
18, Air Vice Marshal Waman Raghunath Dani (1807),

Flying (Pilot) (Retd )

No 30-Fres/77—The President is pleased to approve the
award of the Ati Vishisht Scva Medal to the undermentioned
personnel for distinguished service of an exceptional order -^-

1 Ma) Gen Rao Madhava Rau (IC 2602), Engineers
(Retd).

2 Brig Baljit Kumar Mehta (IC 5445), Dogra
3. Brig. Ram Krishan (IC 5114), Infantry
4, Brig Vhhwanath Sharma (TC 4769), Armoured Corps.
5 Brig Sattiraju Venkataratnani Giri (IC 5827), Infan-

try.
6 Brig Man Mohan Nath Khosla (DR 10010), Army

Dental Corps.
7. Brig Kanwal Kishan Hazari (IC 4468), Artillery
8, Bng. Adi Jamshedji Minocher Homji (IC 6905),

VSM, Artillery
9 Bng Aniles Basu (IC 4778), Signals.

10 Bng, Om Prakash Raghava (TC 31155), Army Postal
Service

11 Bng. Inder Pal Singh Brar (IC 4671), Army Ordn-
ance Corps,

12 Brig. Sham Swarup Nakra (IC 3402), Army Educa-
tional Corps

13 Brig, Chockalinga Sundaram (IC 6334), EME,
14 Brig. Baldcva Bhasin (TC 4656), EME.
15, Commodore Vinod Kumar Sharma (00042-W),

Indian Navy,
16 Commodore Perunkolam Sankarnarayan Narasimhan

(00048-H), Tndian Navy
17. Commodore Surcsh Dawar (00069-F), Indian Navy
18. Air Commodore Harnam Singh Keshub (3468), Flv-

mg (Navigator),

19. Air Commodore Subramaniam Raghavendran (,3840),
Flying (Pilot).

20, Air Commodoie Satya Sagar Schgal (3777), Aeionau-
tical Engineering (Mechanical),

21 Col Han Krishan Singh Babbar (IC 4017), Dogra
22 Col. Shamanna Bellary Raghavan (IC 4935), Signals.
23 Col Han Kishan Bhatti (TC 8048), Intelligence Corps
24. Col. Baldev Rai Prashar (IC 19384), JAG's Dcpait-

ment.
25 Col, Sin Ram Vohra (SL 80), General Service

(Retd).
26, Col (Mil..) Ficda Emila Pai (MR 1036), VSM,

Army Medical Coips (Retd )
27, Gp. Capt. Permanand Ramnany (3453), Aeronautical

Engineering (Electronics).
28, Gp Capt Karan Yadav, VM, (4200), Flying (Pilot).
29, Gp. Capt Krishnaswamy Subiamaman, VM, (4213),

Flying (Navigator),
30, Lt. Col. D. N. Tankha (IC 8238), Sikh

No. 31-Pres/77.—The President is pleased to approve the
awaid of the Bar to Vishisht Scva Medal to the undermen-
tioned personnel for distinguished service of a higher order :—

1, Lt. Col. Kishan Samp Khurana (IC 6789), VSM,
Engineers

No 32-Pres/77—The President is pleased to approve the
award of the Vishisht Scva Medal to the undermentioned per-
sonnel for distinguished service of a high order :—

1. Lt Col (now Bng.) Jag Mohan Singh Rawat (IC
6616), Gorkha Rifles,

2. Col Brij Bhushan Kumar (IC 6015), Artillery.
3. Lt. Col (now Col.) Umaid Singh (IC 6748), Armou-

red Corps.
4. Lt. Col. Ravindra Gopal Mathur (IC 6528), Sikh
5 L* Col Rannder Nath Clubber (IC 7370), Jat.
6. Lt. Col Arvjnd Dwarkanath Chaubal (IC 7720), Mad-

ras.
7. Lt. Col. Rattan Lai Sharma (TC 7915), Gorkha Rifles
8 Lt. Col Yoginder Lai Sud (IC 8257), Madras.
9 Lt Col Had Krishan Gupta (IC 8435), Maratha

Light Infantry.
10. Lt. Col. Bhisham Kumar (IC 8438), Gorkha Rifles.
11 Lt Col Nannder Singh Khatri (IC 11230), Gorkha

Rifles.
12 Lt. Col Rameah Kumar Khanna (IC 11226), Kumaon
13 Lt. Col Sudhir Kumar Datt (TC 11570), Kumaon
14 Lt Col Han Roy Prasad Sinha (MR 883), Army

Medical Corps
15. Lt. Col. Kasturi Lai Sobti (MR 951), Army

Medical Corps.

16 L t Col Kanwar Sain Chadha (MR 1216), Army
Medical Corps.

17. Lt. Col. Bikshandarkoil Yagnarama Sankaranarayanan
(IC 6961), EME.

18 Lt. Col. Paul Singh Chcema (SL 69), EME (Retd,)
19 Lt Col Parameswara Vilas Kunjan Nair Ramachan-

dran Nair (IC 9438), Kumaon (Retd )
20 Cdr Needamangalam Snnivasan Mohan Ram (40110-

H), Indian Navy.
21 Cdr Makarand Han Riswadkar (40136-T), Indian

Navy.
22. Cdr. Cynaco Lobo (70020-K), Indian Navy,
23, Wg Cdr Dharamalingam Kalyana Sundaram (3726),

Administrative.
24 Wg Cdr. Prcm Nath Mehra (3976), Logistics.

25. Wg Cdr Srish Chandra Basu (4702), Aeronautical
Engineering (Electronics),
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26 Wg. Cdr. Nipanl Lakshrai Narayana Rao (4837)
Flying (PiloO

27, Wg Cdr Chandra Mohan Khoiana (4946), Aeionau-
tical Enginceiing (Electronics)

28 Wg. Cdr (Mrs) Vijayaiakshmi Ramanan (4971),
Medical

29 Wg Cdr Simivaia Krishnamuithy (5399), Aeronau-
tical Engineering (Mechanical).

30 Mai Rudiapatna Venkatararnaniah Secthaiamiah (IC
13852), Coips of Engineers.

31 Maj. Jagtar Singh Sethi (IC 15021), Engineers
32. Maj. Saidsir Singh (SL 111), Corps of Signals
33. Maj Piamod Kumar Jaruneja (TC 12122), Signals

34. Maj Vankipuram Raghavan Partha Sarathy (IC
J5443), Corps of Signals.

35. Maj. Ugra Sen Yadava (IC 14759), Kumaon
36 Maj Olaf Alwyn Mark Tims (IC 18108), Madras
37. Maj Rattan Mam Sewal (IC 18684), Kumaon
38. Maj. Thakur Narain Singh (IC 21529), Sikh Lifiht

Infantry.
39. Maj Ram Krishna (IC 26437), Punjab.
40 Maj Gautam Mitra (IC 10557), Army Ordnance

Corps
41 Maj. Kunnambu Bhaskaian (IC 15194). Aimy Ardn-

ancc Corps.
42. Maj. Gurbax Rai Malhan (IC 13470), EME.
43. Maj1 Vyacherl Subiamaniam Natarujan (IC 11160),

EME.
44 Maj. Devindra Jit Singh. Tulsi (IC 13843), EME.
45 Maj Gangesh Chandra Bhattacharya (IC 13811), In-

telligence Corps.
46. Maj, Rajeah Kumar Midha (IC 18803), Intelligence

Corps.
47. L Cdr Sarwan Singh Rathor (00332-B), Indian Navy

48 L Cdr. Avadesh Piasad (00340-Y), Indian Navy,

49 L Cdr, Puthan Pidagayil, Kochaypa Mathow (60061-A
Indian Navy (KEtd.)

50. Sqn. Ldr Hamid Mohamed Shdhul (5461), Flyinj;
(Navigator),

51. Sqn Ldr Manmohan Wawan Desai (5524), Accounts,
52. Sqn Ldr Jayanta Keshan Ray Barman (5736), Logis-

tics
53. Sqn. Ldr. Bapu Raghavendrarao Madhava Rao (5944).

Aeronautical Engineering (Mechanical)
54 Cpt Vettynayathil Kesavapanicker Chandiasekr

" Paniccker (SL 1242), Engineers.

55 Capt Ramesh Chandra Khera (IC 23576), Engineers

56, Capt. Haobam Dlgendra Singh (IC 21808), Gorkha
Rifles,

57, Capt Raj Pal Singh Gill (TC 29756), Sikh Light
Infantry

58, JC 14494 Risaldar Major Chhotu Ram, The President's
Bodyguard.

59 IC 13514 Subedai Major Sin Chand Ram, Rnjputana
Rifles,

60 IC 17199 Subedar Major Khem Raj, Punjab

61. Chatar Bhuj, MCPO. Aircraft Tlandlci, 1st Class,
44808, Indian Navy.

62 39693 MWO Waryam Singh, Fitter I

63 JC 27"i34 Subedar Gancsh Giming, Kumaon,

64. JC 78457 Naih Subedai Shn Rum Singh, Rajputana
Rifles

65 JC 79970 Naib Subedar Shiv Naht Singh, Bihar Regi-
mca.

66 8920037 Company Havildar Major Chhenng Nurbu,
Ladakh Scouts

07 2IKH38 Fit, Sgt Balbn Singh Kalsi, FUtei II Engine.
68 222409 l-ll Sgt Kaushlendcr Sasan, Fittei TI Airfiame

K BAT ACHANDRAN, Secy to the President.

MINISTRY OF AGRICULTURE AND IRRIGATION

(DbPARTMENT OF IRRIGATION)

New Delhi, the 4th Maich 1977

RESOLUTION
No. 72/1/71-DW-I.—The following amendment is made to

the erstwhile Ministry of Irrigation and Power's Resolution
No. 72/1/71-DW-I dated the 27th November, 1971 (as
amended from time to time) regarding constitution of the Mahi
Control Board :—

In para 4, against seril No. (vi) :

For "Joint Secretary, Ministry of Finance (Department Of
Expenditure) Government of India or his nominee"

Substitute "Financial Adviser, Ministiy of Agriculture
and Irrigation (Department of Irrigation), New Delhi,

ORDER
Ordered that this Resolution be communicated to all tho

State Governments, the several Ministries of the Government
of India, the Comptroller and Auditor General of India, Prime
Minister Secretariat, Secretary to the President and Planning
Commission.

Ordered also that the Resolution be published in the
Gazette of India and that tht State Governments be requested
to publish it in the State Gazettes for general information

S B. KHARE, Jt. Secy.

DEPARTMENT OF AGRICULTURE

New Delhi, the 10th March 1977

No. 4-1/77-FII—Tn pursuance of Article 67(1) of the
Articles of Association of the Andaman and Nicobar Islands
Forest and Plantation Development Coi poration Ltd, the
President is pleased to appoint the following persons as the
part-time Government Directors on the Board of Directors of
the Andaman anil Ncobar Islands Forest and Plantation
Development Corporation until further orders •—

P Shri S M Kiishnarn—Cluef Commissionei, Andaman
and Nicobar Administration, Port Blair

2 Shri S K Seth<—Inspector General of Forest and ex-
officio Additional Secretary to the Government of In-
dia, New Delhi

3, Shri R. K, Kaul—Financial Adviser, Department of
Agriculture, New Delhi

4, Shri R. L. Pardeep—Director, Ministry of Home Af-
fairs, New Delhi

5, Dr G. V. Ramanamurthy—Joint Commissioner (CC),
Depaitmcnt of Agriculture, New Delhi

6 Prof K M Chandy—Chairman, Rubber Board, Kot-
tayam. (Kerala).

7 Shri Anil Baijal—Secretary, Finance, Andajnan and
Nicobar Administration, Port Blair

8 Comdr K, P, Nair—Harbour Master, Andamans,
Port Blair

9. Shri Lalthanzama—Chief Conservator of Forests,
Andaman and Nicobar Islands, Port Blair.

The President is also pleased to appoint Shri S M Krish-
natri, Chief Commissioner, Andaman and Nicobai Islands as
Chairman of the Board of Directors and Shn Lalthanzama.
Chief Conservator of Forests as the Managing Director of the
stud Corporation until furher oiders.

N. D. JAYAL, Jt. Secy
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MINISTRY OF EDUCATION & SOCIAL WELFARE

(DEPARTMENT OF EDUCATION)

New Dain, the 11th March 1977
RESOLU riON

No i J7 2/76/LJlg 11—With a view to giving phrioM.phiL.il
studies and icse.uches, in the tountiy an increasing practical,
SJCUI tind iLieiitiriL- oncntation, th; Indiun Council ol Philo-
sophy has h-en set up as a Registered Society The Council
will provide toium to philosophers for exchange of views
and will endeavour to encourag:, promote, and review teach-
ing nnd ILSIMILII in Philoiophy The Council will ulso advise
Government of India on all such matteis pertaining to tea<-h-
ini; and icseaiLh in Philosophy as may be icfeircd to u liom
time ui tim^

In accoidan-e with the piovision ol Rule 3 ol the Rules
and Regulations, ot the fmiinn Council of Philosophy (1977)
the Council has been cons+ilutcd as follows —

I. Chairman

1. Prof. D I1 Cluttopadhyaya,
MmistLi of Commeicc,
Udyog Bh avan,
New Delhi

II. Light uprts ntatnes of diffacnt organisations
(,a) A i<.pte'icnta..\i of tin. Una mil} ltiant<. Coimnnts.on

2 Ptofessor Satish Chandra,
Chairman,
UniveiiiU GnuiU Commission,
Ncv Delhi.

(bj 1 VM'J ILPI \f/i(^/iii.i oj the Indum L'tulusupluud
Congn u

3 Dr. A G. Javadckar,
Piofesbur and Head, Deptt ot Phijosophy,
Dean, Faculty of Arts,
M S University,
Baroda.

4. Dr R ( . Pandcya,
Professor and Head, Deptt ol Philosophy,
Delhi Univcrsitly, Delhi

(L) A rtprtstntatue of /lie Indian Council of Social Science
Reieaicli

5. Shn J P Natk,
M;mbc. -Secretary,
Indum Com cil o Social Science Rcs^An-h,
New Delhi

((j) A icpuicniume oj the Mlnistiy oj finance
fle&eaich

6 Prof S Gopal,
Indian Council of Historical Research,
Ncv Delhi

(e) A leprtienUitne of tlu National Stnmce Academy

1 Prof T V. Narhkar,
la la Institu e or Fundamental Rcseaich,
Honu Bhabna Road,
Bombay-40C005

(f) A lepreientutne <>j 'he Union Muw>tiy of Education
and Social Welfare, Department of Education

8, Shu K. N Channa,
S:cretaiy,
Ministry ol Education and Social Wullaie,
New Delhi

(E) 1 lipuwntaint <jj tin Minhtiy oj Finance

9 Shri J A Krflyanakiishnan,
Financial Advisei,
Ministiy of Education and Social Wcllare,
New Delhi.

Ul Imhi. members nominated by the Go\t of India.

10 Prol. K Satichidananda Murty.
Vice-Chancellor.
Sri Venkaleswara University,
Tiutpati.

11 Di. T M. P Mahadevan.
Ccntie of Advanced Study in Philosophy,
University of Madras,
Madras.

12 Piol N K Dev^rajn,
Deptt. oi Philosophy,
Banaras Hindu University,
Varanasi-221005

13 Prof S. S. Ballingay,
Dcpaitment of Philosophy,
University of Poona,
Poona

i4. Prof Daya Kr slma,
Professoi ot Ph.losop^y,
Department of Philosophy,
University of Ra^asthan,
Jaipui

15 Pro! Kalidas Bhattacharyya,
Purva Path,
Sanlmiketan (West Bengal)

16. Dr Debi Prasad Chattopadhyaya,
3 Sambhunaih Pandit Street,
Calcutta 20

17 Di S Vahiduddin,
Institute of Hietoiy of Medicine ana Medical Research,
P 0 Madanjjir,
New Dclhi-110062.

18. Piof S Bhattachaiyya,
Head of the Deptt of Philosophy,
Univeisity of Noith Bengal,
Raja Rammohunpur,
P O. North Bengal Univcisily,
Distt. Darjeeling,
West Bengal.

19 Dr. C T. K Chan,
Th© Cloister,
No 15 Vyasar Stieet,
Tamba Ram East, Madias

20 Piof Rajendia Prasad,
Pjofessoi of Philosophy,
Indian Institute of Technology,
Kanpui

21 Vacant,

IV Four Philosophers to be co-opted bv the Council

22-24 To bs co-opted.

V Member-Secretary

25 Shn D. Sengupta, Under Secretary, Min13lry ji Edu-
cation & S.W.

ORDER

ORDLRED that the Resolution be published .,-. Hi r%zcltc or
India for general information

OHDERED also that a copy of the Resolution may b ; seiit, to
State Governments.

ANIL BORDIA, it. Secy.
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New Delhi, the 28lh Pebruaiy 1977

No. F. 1-2/75-SP.l.—In pursuance of para 4 (vi) of the
Ministry of Education & Social Welfare Resolution No F
1-2/75-SP 1 dated 15th December, 1976, read with Reso-
lution of the same number dated 30th December, 1976,
Shn Swami Dinesh Chandra, Member of Parliament (Rajya
Sabha) is nominated on the All India Council of Snorts'
with immediate effect for a term ending 14'.h December,
1979

S L KAUSHAL, Under Secy.

MINISTRY OF ENERGY
(DEPARTMENT OF COAL)

New Delhi, the 28th Febiuaiy 1977
No 55011/31/75-PIR(VOL II) — The Government of

India have decided to appoint Shn A V. Saima, Joint
Sccietary, Ministiy of Labom, New Delhi as a member of
the Committee (.onslituled t" examine the 'whole question
of safety in the nationalised mines undei Resolution dated
the 5th lauuary, 1976 of the Ministry of Encigy (Department
of Coal) in Part I Seaion I, vice Shn D Bandyopadhyay, It,
Secretary, Mimstiy of Labour

K SITARAMAN, Dneetoi
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